BEFORE THE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE, CHENNAI

Original Application No. 177 0f2020 (57)

Tribunal on its own motion-SUQ MOTU

Based on the News item in the Hindu Newspaper,
Chennai Edition dated 07.09.2020," illegal road in
Sanctuary poses threat to wildlife”

1)

2)

3)

4)

5)

wane Applicant

Ministry of Environment, Forest and Climate Change,
Bovernment of India,

Rep. by its Secretary,

Indira Paryavaran Bhawan,

Jorbagh Road,

New Delhi 110 003.

The Secretary to Govt, of Tamil Nadu,

Department of Environment,

Govt. Secretariat, Fort St. George, Chennai, Tamil Nadu -
600 009.

Department of Environment,

Rep. by its Director,

No. 1, Jeenis Road, Panagal Building, Ground
Floor, Saidapet,

Chennai 600 015.

Principal Chief Conservator of Forests,
& Head of Forest Force,

Department of Forests,

Panagal Maaligai, No.1, Jeenis Road,
Saidapet, Chennai 600 015.
Department of Geology and Mining,

Grizzled Squirrel Wildlife Sanctuary,

Rep. by its Wildlife Warden,

Madurai Road, Pillalyarnathan Post,

Srivilliputhur 626 101, %/L-’—

Wildlife Warden

Grizzled Syuirrel

Wildiife Sancruary
Srivilliputtur
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6) The District Collector,
Virudhunagar District,
First Floor,
Collectorate,

Sattur Road,
Virudhunagar 626 002.

7) District Forest Officer,
Vidudhunagar District,
Social Forestry Division, District Collector
Office Campus, Virudhunagar 626 002.

8) The Tahsildar,
Rajapalayam Taluk,
Ayvanar Kovil road, RJPM Avarampatti,
Rajapalayam,

Tamil Nadu 626 117.
. Respondent(s)

COUNTER AFFIDAVIT FILED BY THE 5" RESPONDENT

| P.Muhammed Shabab. IFS, S/o. Aboobacker aged 33 years working as Wildlife
Warden, Grizzled Squirrel Wildlife Sanctuary, Srivilliputhur, Virudhunagar District
solemnly affirms and sincerely state as follows :-

1. Itis respectfully submitted that, [ am the 5t respondent herein and 1 am well

acquainted with the facts of the case based on records. Hence | am filing this

Affidavit and on behalf of the 4t respondent also.

ctfully submitted that, Srivilliputhur Grizzled Squirrel Wildlife

2. It is respe
he Western Ghats falling in the revenue districts of

Sanctuary lies in t
Virudhunagar and Madurai. This forest area with an extent of 476.65 Sq Km

___..-—'"_‘_'_-__'
Wwild i-';fa: Warden
Grizzizd Squirrcl
Wiidtife Sanctudry
Grivilliputiur
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was declared as a sanctuary in G.O. Ms. 399 Environment and Forests (FR.V),

dated, 26-12-1988.

. It is respectfully submitted that, as per 5.0. No. 3974 (E) Ministry of
Environment, Forest and Climate Change, Government of India dated:
30.10.2020 the final Eco sensitive zone notification of Grizzled Squirrel
wildlife Sanctuary, Srivilliputtur was published. (Annexure-I). The locality of
eco sensitive zone is varying from zero kilometres (due to Inter-state
boundary) to 6.2 kilometres around the boundary of Srivilliputhur Grizzled

Squirrel Wildlife Sanctuary in the State of Tamil Nadu.

. It is respectfully submitted that, the present application has been Suo-Motu
registered by Hon’ble National Green Tribunal, Southern Zone on the basis of
the newspaper report published in The Hindu Newspaper Chennai Edition
dated, 07.09.2020 under the caption “lllegal road in Sanctuary poses threat to
wildlife". "It is alleged in the paper report that a private party is constructing
a road through Grizzled Squirrel Wildlife Sanctuary at Srivilliputhur, without

getting any permission from the concerned authorities.

. Itis respectfully submitted that, In order to ascertain facts on the ground, the
Hon’ble NGT (SZ) vide its Order dated 17,09.2020 in Application No 177 of
2020 has appointed a joint committee comprising of 1) a Senior Officer from
Ministry of Environment, Forest and Climate Change (MoEF& CC), Regional
Office, Chennai 2) a Senior Officer not below the rank of Chief Conservator of
Forests designated by the Principal Chief Conservator of Forests& Chief Wildlife
Warden (CWLW), Tamil Nadu 3) the Wildlife Warden, Grizzled Squirrel Wildlife
Sanctuary and the 4) District Collector, Virudhunagarto inspect the area in
question and submit a factual as well as action taken report, if there is any
violation found. It Is respectfully submitted that, on 20.10.2020, all the

members of the Joint Committee has inspected the Rajapalayam-Ayyanarkoil

[

ARSI
- "

road to Ammathoppu road and collected the factual details. %
Wildlife Warden
Grizzled Hquirrul
Wildlife Sanctuary

Savilliputtiuy
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6. It is respectfully submitted that, as regards para 2 of the Hon'ble National
Green Tribunal order, the road mentioned is Rajapalayam - Ayyanarkoil road
to Ammathoppu road which is a village panchayat road having code no. R232
with a length of 4.7 Kms ( 0/0 to 4/7 Kms) under Rural Development and
Panchayat Raj Department, Virudhunagar District. The location map and
photographs of the road is submitted as Annexure-II and Iil. The report of
the Block Development officer, Rajapalayam regarding the status of the road
and certified copy of road register is submitted as Annexure-IV. The road is
located outside Grizzled Squirrel Wildlife Sanctuary, Srivilliputtur arca but
falling in the eco sensitive zone of the sanctuary. Out of the 4.7 Kms, from
starting point to a length of 1.5 Km was upgraded to black topped surface
during 2017-18 under Tamil Nadu Rural Road Infrastructure Scheme
(TNRRIS 2017-18 A.S.No. C6/ 1123/2018 dated: 22.03.2018) Annexure-V.

7. It is respectfully submitted that, as regards para 2 of the Hon’ble National
Green Tribunal order, District Collector, Virudhunagar in Proceedings No.
C6/2986-06/2019 dated : 06.07.2020 (Annexure VI) has issued the work
order for the strengthening of the Rajapalayam - Ayyanarkoil road to
Ammathoppu road to a length of 3.20 Km under the scheme of NABARD -
XXV -06/2019-20 for a sum of Rs. 10896 Lakhs. The estimate of
“Improvement to the road f[rom Rajapalayam - Ayyanarkoil road to
Ammathoppu road Km 1/5 to 4/7 (R232)" is submitted (Annexure VII). The
work was allotted to M/s. Lakshmi Constructions, Rajapalayam. The
construction agency had initiated preliminary works such as placing of soil

on both sides of the existing path outside the Sanctuary.

8. It is respectfully submitted that, as regards para 3 of the Hon'ble National
Green Tribunal order, Rajapalayam - Ayyanarkoil road to Ammathoppu road
Km 1/5 to 4/7 (R232) is an existing village panchayat road with mud surface

being utilised by the farmers whose farm lands are situated in this area for

-__--—':__._-
wildiife Warden
Grizzied Squirre
wildlife Sancury

Grivilliputine
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transporting their farm inputs such as agricultural implements, fertilizers
etc., and transporting their farm products / crop yields to the nearby towns
for marketing.

It is submitted that the locality of the road is adjoining by the sanctuary; the
possibility of wild animals straying on the road is there. Hence the

improvement of the road without black topping may be considered.

9, It is respectfully submitted that, as regards para 4 of the Hon'ble National
Green Tribunal order, the District Collector, Virudhunagar has issued
proceedings (C.No. 138210, 138212, 138214, 138234, 138240, 138314,
138317, 138349/ 2019 dated 17.09.2019, 189582/2019 dated :17.10.2019
and 189582/2019 dated :29.10.2019) for the construction of Eleven (11)

span culverts on the road for channelling the water flow and stabilizing the

soil by reducing the soil erosion and arresting the formation of gullies in the
existing mud road under the scheme Mahathma Gandhi Rural Employment
Guarantee scheme (MGNREGS) 2019-20. Black Development officer,
Rajapalayam has issued work order for the same as per C.No. B5/2865/2018
dated. 18.09.2019 (Annexure VIII). As per the proceedings, 8 numbers of

span culverts was constructed on the road.

10.1t is respectfully submitted that, as regards para 5 of the Hon'ble National
Green Tribunal order, Rajapalayam - Ayyanarkoil road to Ammathoppu road
Km 1/5 to 4/7 (R232) is existing village panchayat road with mud surface
being utilised by the farmers whose farm lands are situated in this area for
transporting their farm inputs such as agricultural implements, fertilizers
etc,, and transporting their farm products / crop yields to the nearby towns
for marketing. As per the report of Deputy Director, Agriculture Department,
Virudhunagar there are 110 numbers of farmers possessing 124ha of farm
lands being cultivated, (Annexure IX). The end point of the road is private
farm lands and the cropping pattern is long term crops such as coconut,

lemon, mango etc, . The farmers are not living in this locality. Some of the

P
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farmers possessing the farm lands in this area have given their land to the

government for laying the road (Annexure -X), hence the allegation in this

point is not proved.

11. It is respectfully submitted that, as regards para 6 and 7 of the Hon'ble
National Green Tribunal order, based on the complaint received regarding
improvement of road, the wildlife Warden has instructed Assistant
Conservator of Forests/ Forestry Extension officer, Srivilliputtur to inspect
the particular location and submit a detailed report. Based on the instruction
of Wildlife Warden, Forestry Extension officer, Srivilliputtur and Forest
Range officer, Rajapalayam has visited the location on 31.08.2020 and
instructed the construction agency to stop the preliminary works until
further orders. Wildlife Warden, Srivilliputtur visited the road works on
07.09.2020 and communicated the District Collector vide letter no.
D/3981/2020 dated: 09.09.2020 to instruct the user agency not to proceed

with the work until further orders. (Annexure-XI).

12. It is respectfully submitted that, as regards para 6 and 7 of the Hon'ble
National Green Tribunal order, Wildlife Warden, Srivilliputtur sent the copy
of the above communication (D/3981/2020 dated: 09.09.2020) to the
Project Director, DRDA, Virudhunagar also. The Project Director, DRDA,
Virudhunagar has inspected the site on 17.09.2020. Wildlife Warden,
Srivilliputtur conducted a meeting with Project Director, DRDA,
virudhunagar on 17.09.2020 in the office of Wildlife Warden, Srivilliputtur.
wildlife Warden, Srivilliputtur explained the Project Director, DRDA,
Virudhunagar regarding the provisions in Eco sensitive zone notification of

Grizzled Squirrel Wildlife Sanctuary and the necessity for complying those

guidelines. é /
o
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13. it is respectfully submitted that, as regards para 10 and 11 of the Hon’ble
National Green Tribunal order, the Rajapalayam- Ayyanarkoil to
Ammathoppu road is an existing Village Panchayat Road (R232) located
outside the Grizzled Squirrel Wildlife Sanctuary area but falling in the eco
sensitive zone of the sanctuary. Itis respectfully submitted that as per page
no. 24, 25 and 26 of the Eco sensitive zone notification of Grizzled Squirrel
Wildlife Sanctuary, activities inside the eco sensitive zone is categorised as
(A). Prohibited Activities, (B). Regulated Activities and (C).

Promoted Activities.

As per the Notification of eco sensitive zone of Grizzled Squirrel
wildlife Sanctuary, under Sl. No. 4. List of activities prohibited or to be
regulated within the Eco-sensitive Zone is prescribed. Relevant
activities pertinent to the construction and improvement of road
activities are coming under activity No, 9 and 16. The extract and details

of such activities and its description is given below;

Sl

Activity Description
No.

B. Regulated Activities

9. | Construction activities, | (a) Nonew commercial construction of
any kind shall be permitted within
one Kilometre from the boundary of
the Protected Area or upto extent of
the Eco-sensitive Zone whicheveris
nearer:

(b) Provided that, local people shall be |
permitted to undertake construction |
in their land for their use including
the activities listed in sub paragraph
(1) of paragraph 6 as per building
byelaws to meet the residential
needs of the local residents such as:

Y
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(i) Widening and strengthening of

existing roads and construction of
new road.

(i) Construction and renovation of
infrastructure and civic amenities:

(iif) Small scale industries not causing
pollution termed as per Classification
done by Central Pollution Control
Board of February 2016;

(iv) Cottage industries including village
industries;convenience stores and
local amenities supporting
ecotourism including home stays;
and

(v) Promoted activities listed in this
Notification.

(c) Provided that the construction
activity related to small scale
industries not causing pollution shall
be regulated and kept at the
minimum, with the prior permission
from the competent authority as per
applicable rules and regulations if
any.

(d) Beyond one kilometre it shall be
regulated as per the Zonal Master
Plan

16. | Widening and

Shall be done with mitigation measures,

strengthening of as per applicable laws, rules and
existing roads and regulation and available guidelines.
construction of new

\ roads.

14. It is respectfully submitted that the Rajapalayam - Ayyanarkoil road to

Ammathoppu road does not fall under the purview of Hill Area Conservation

Authority (HACA), Tamil Nadu Hill Area Preservation Act, 1955 and Tamil

Nadu Preservation of Private. Forest Act 1949. % (

- L]
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15. It is respectfully submitted that, in order to monitor the activities in the eco
sensitive zone, as per (page no. 26) of the notification a monitoring
committee has been constituted by the central government for effective
monitoring of the provisions of this notification under sub section (3) of
section 3 of the Environment (Protection) Act 1986 (29 of 1986) comprising

the following namely:-

1. | The District Collector, Virdhunagar ll Chairman
——2 Revenue Divisional Officer, Sivakasi | Mcmbc;
3. | District Revenue officer, Virdhunagar Member
4. | Arepresentative of Non-government organisation , Mern“berm_-1
working in the field of wildlife conservation to be ‘
nominated by State Government l
5. | Anexpertin Biodiversity nominated by the State | Member
i | Government l l
B 6. \ An expert in Ecology and Environment to be nommated‘ Member ‘
| | by the State Government ! |
7- | A representative from State Public Works Dz_pa: tment l Member |
| 8. } Wll-d-h_f;e—Warden, Snv:lllputﬁ;rr o - ]\ Zd‘umher | |

—~——
! -d\.\-l\.\.!.ll.\

.__.,,.._.-.._._

16. It is respectfully submitted that wildlife Warden, Srivilliputtur / Member
Secretary of the monitoring committee has nominated three expert
members (SL.No. 4, 5, 6) and sent the communication for the concurrence
of District Collector, Virudhunagar vide this office refno. 655/2011 D
dated: 17.09.2020. The District Collector, Virudhunagar has issued his

concurrence and nominated a representative trom the Public Works

%J_?:'..——.“
"ﬁ iy . r
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Che Gazette of India

A{marur
EXTRAORDINARY
U [1—3avs 3—39-9vs (ii)
PART II—Section 3—Sub-section (ii)
Wit & e
PUBLISHED BY AUTHORITY

H. 3580] ¢ feeelt, Ywaw, TamT 01, 2019/&1f4H 10, 1941
No. 3580] NEW DELHI, FRIDAY, NOVEMBER 01, 2019/ KARTIKA 10, 1941

e, 99 R Swarg REdT 72wy
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7% f3e=T, 30 arFpaT, 2019
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i,
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31 | yEETTaITSH T it Fregrr 09 43 33 77 47 30
32 | g7 At LRGN Freprre 094171 77 44 07
33 | sppmrfhey v e e 09 41 03 774378
34 | IAT AT s [EEdiG s 09 30 42 77 43 59
35 | afyor daarr e Rz 09 39 67 77 43 41
36 | wifas i Fresprre 09 39 15 77 43 36
IuTag V
Ht g wrars i feditE w1 w7 Rur.-

1. FFFi 7 7w ol el

T IUTTE
3. ar=ier STt Hit &gy £ wiftafy B sty e werior o &)
4, g-afea § wgm Rt F qum F P s g T e s e (afiReRE e

W A7) | ZA O 3w i werg i o)

5. water gaTTe Freron s, 2006 % wfi ar are frrerdt £ s F arEr 1
TITA =N UF Jagy ST F w7 F ey w5

6. wataTe s Ayt sfiEET, 2006 F enfia 7 s ATt afafaeat & aEer & qrer
T T | T TH G4 ST & T 7 qery T )

7. qataer (Fcern) efdrRaer, 1986 it amar 19 & anefter =of it % favewraat @1 ameier |

8. FIE A=Y AVl AUy |

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION

New Dclhi, the 30th October, 2019

5.0. 3974(E).—WHEREAS, a draft notification was published in the Gazette of India, Extraordinary, vide
notification of the Government of India in the Ministry of Environment, Forest and Climate Change number S.0.
3363(E) dated the 9™ July, 2018, inviting objections and suggestions from all persons likely to be affected thereby
within the period of sixty days from the date on which copies of the Gazelte containing the said notification were made

available to the public;

AND WHEREAS, capics of the Gazelte containing the said draft notification were made available to the public on the
9"July, 2018;

AND WHEREAS, no objections and suggestions were received from persons and stakeholders in response to the draft

notification;

WHEREAS, the Srivilliputhur Grizzled Squirrel Wildlife Sanctuary lics in the Western Ghats falling in the revenue
districts of Virudhunagar and Madurai of Tamil Nadu between 09° 23' 37.77" 10 09° 47' 48.74" N latitude and between
77° 20" 24.68" to 77° 47° 17.50" E longitude. The arca was declared as a sanctuary in G.O. Ms. 399 Environment and
Forests (FR.V) dated. 26-12-1988 with a tolal area of 476.65 Sq km, consisting Reserved Forests in Rajapalayam and
Srivilliputhur Taluk of Viruhudnagar District and Saptur R.F in Peraiyur Taluk of Madurai District with the sanctuary
headquarters at Srivilliputhur.
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AND WIHEARFEAS, the Srivilliputhur Grizzled Squirrel Wildlife Sanctuary 15 the meeting place of rwa distinet
geographical regions of bio diversity Landscape Western Ghats of Tamilnadu and Kerala [ts an important landscape for
elephiant conservation progranime in Periyar Elephant Reserve. Owang to its larpe conbguous forests and connectivity
with adjoining protected arcas, this wildlife sanctuary his wide varieties of endangered species such as Gnzzled ';r,n,-',m:;'
Elephant, Tiper, Leopard, NilgiriTahr, Guur, Lion Tailed Macaque ete,. The diversity of habitat has got an :'.w:mh'['a;:: of
several species of rare plints, invertebrates, fishes, amplibians, and reptiles. Srivilliputhur Grizzled Squirrel Wildlife
Sunctoary has also got several species of endemic fora and fauna.

AND WIHEAREAS, the Srivilliputhur Grizzled Squirrel Wildlife Sanctuary consists of various forest habitals ke thorn
forest, moist deciduous, dry deciduous, Semi evergreen, riverine forest, Grassland habitat and evergreen forest habitat. A
wide variely of habitats can be seen from western to eastern part of the sanctuary. There is a rainfall gradient from west
to east and the change in vegetation is belicved 1o be as result of rainfall gradient. The castern part of this sanctuary falls
in the rain shadow region of Western Ghats. This region has got dry thorn forest and the vegetation type gradually
changes from dry thorn forest to mixed moist forests.
AND WHEAREAS, the sanctuary has wide variety of flora and fauna. Examples of flora are Kundumani

(Abrusprecatorius L), Siruthuthi (Abutilon crispum (L.) Medikus), Thuthi (Abutilon indicum(Link) Sweet.). Kan indu
(Acacia Sundra), Enkai ( Induo)

(Acacia intsia W & A), Karuvelam (Acacia nilotica(L.) Wild. ex Delile),Silavagai
Grizzled Giant squirrel

(Acacia torta) ctc. and cxample of fauna are Nilgiritahrf Hemitragushylocrius),
(Ratufamacroura), Malabar giant squirrel (Rainfaindica), Asian elephant (Elephasmaximus), Gaur (Bos frontalis), Chital
(Axis axis), Saumbar (Cervus unicolor), Backing deer (Muntiacusmuntjak), Mouse deer {Moschiolameminna), Jackal
{Canis aureus) eic.

AND WHEAREAS, the avian diversity is wide and varied, around 220 species of birds of 61 families were identified in
the first survey during December 2012 and 27 species were added during the survey of May 2015. The notzble speices
are the rare Ceylon frogmouth, hitherto considered to be present only in parts of Kerala like Thattekad, Yellow throated
bull bull hitherto considered to be eastern ghats specific, Malabar trogon and Indian cukoo, Nineteen species of raptors
indicating the potential of the habitat which has been underlined by sighting of Rufuous bellied hawk eagle and Mountain

hawk eagle.

AND WHEAREAS, some example of birds recorded in the sanctuary areGrey Francolin (Francolinuspondicerianus),
Jungle Bush Quail ( Perdiculaasiatica),Red Spurfowl(Galloperdixspadicea), Grey Junglefowl{Gallus sonneratii), Indian
Peafow! (Pavocristatus), Lesser Whistling Teal (Dendrocygnajavanica), Bar-headed Goose (Anserindicus),Brahminy
Duck (Tadornaferruginea), Spot-billed Duck (. Anasboacilorhyncha) etc.

AND WHEAREAS, the Srivilliputhur Grizzled Squirre]l Wildlife Sanctuary is home to an amazing number of
Butterflies. The presence of Butterflies is a bio-indicator of the health of the ecosystem in general and the micro-habitat
in particular. Srivilliputhur Wildlife Division scores high on this scale as recent studies have unearthed about 190 species
of Butterflies, which is more than half of the numbers recorded in Tamil Nadu. Examples of Butterflies areCommon Blee
bottle (Graphiumsarpedon), Common jay (Graphiumdosen), Tailed jay (Graphium Agamemnon), sot swordtail

(Graphiumnomius), Common mime ( Papilioclytia), Common mormon( Papiliopolyres)ctc.

AND WHEAREAS, about 90 Reptiles species are enlisted from the sanctuary. Non venomous like Python, Sand boa,
Kukri, cat snake, vine snake etc., and Venomous snakes Copra, Viper, Krait are reported. The endemic to India and
threatencd species of Star Tortoise are present at Sanctuary. Eugeniadiscifera is a highly endangered tree species s
recorded above the Deviar estate adjoining the Kerala State boundary. Examples of vulnerabie species present in
sanctuary  include  Begonia albo-coccineallook,  CommelinaindehiscensE.  Barnes,  IxoramonticolaGamble,

Chloroxylonswietenia DC. andPrerocarpus marsupinmRoxb clc.
AND WHEAREAS,in most of the villages which falls in eco sensitive zone, residential areas are carefully excluded

from cco sensitive zone. However the residentiol areas of tribal hamlets (Shenbagathoppu. Avyanarkoil, Athikoil,

Vinobanagar, Thaniparai and Mokkathanparai) are located within Eco sensitive zone. The total population in Eco
sensitive zone is 608, Agriculturc and allied activities such as live stock rearing, poultry are the major sources of

economy for the people living in the proposed Eco sensitive zone.
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NOW THEREFORE, in excrcise of the power conferred by sub-section(1) and clauses (v) and (xiv) of sub-section (2)

ction 3 of the Environment (Protection) Act 1986 (29 of 1986) read with sub-rule (33 of rule 5 of
1986, the Central Government herehy notifies an arca with an cxtent varymg [rom
of Srivilhputhur Gnizzled

and sub-section (1) of se
the Environment (Protection) Rules,
sero kilometres (due to Inter-state boundary) to 6.2 kilometres around the boundary

Squirrel Wildlife Sanctuary in the State of Tamil Nadu as the Srivilliputhur Grizzled Squirrel Wildlife Sanctuary as Eco-

sensitive Zone therein alter referred to as the Eco-sensitive Zone) details of which are as under, namely:-

1. Extent and boundarles of Eco-sensitive Zone. - (1) The extent of Eco-sensitive Zone varies from zerokilometers

(due to Inter-state boundary) to 6.2 kilometers around the Srivilliputhur Grizzled Squirrel Wildlife Sanctuary. The area of
the Eco-Sensitive Zone is 305.86square kilometres,

(2) The boundary deseription of the Eco Sensitive Zone is appended at Annexure 1.

(3) The map of the Protected Area demarcating the Eco-sensitive Zone boundary s at Annexure IIA-E.

(4)List of gea co-ondinates of the boundary of the Protected Arca and the Eco-Sensitive Zone is at Annexure II1 in

Table (A) and (B) respectively.
(5) The list of villages falling within the Eco-sensitive Zone along with their geo co-ordinates at prominent points is
appended as Annexure IV,

2. Zonal Master Plan for the Eco-sensitive Zone. - (1) The State Government shall, for the purpose of effective
management of the Eco-Sensitive Zone, preparc a Zonal Master Plan within a period of two years from the date of
publication of Final Notification in the Official Gazelle, in consultation with local people and adhering to the stipulations

given in this Notification for approval of Competent Authority in the State Government.

(2) The Zonal Master Plan for the Eco-sensitive Zone shall be preparcd by the State Government in such manner as is
specified in this notification and also in consonance with the relevant Central and State laws and the guidelines issued by

the Central Government, if any.
(3) The Zonal Master Plan shall be prepared in consultation with the following State Departments, for integrating

environmental and ecological considerations into the said plan:
(i) Environment;
(ii) Forest and Wildlife;
(iii)  Agriculture;
(iv) Revenue;
(v) Urban Development;
(vi) Tourism;
(vii) Rural Development;
(viii) Irrigation and Flood Control;
(ix) Municipal;
(x) Panjayati Raj;
(xi) Public Works Department;
(xii) Highways;
(xiii) Tamil Nadu State Pollution Control Board.

(4) The Zonal Master Plan shall noi impose any restriction on the approved existing land use, infrastructure and
activities, unless so specified in this notification and the Zonal Master Plan shall factor in improvement of all

infrastructure and activities to be more efficient and eco-friendly.
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(5) The Zonal Master Pl shall provide for restoration of denuded arcas, conservation of existing water bodies
management of catchment areas, walershed management, groundwater management, soil and moisture conservation
needs of local community and such other aspeets of the ccology and environment that need attention.

(6) The Zonal Master Plan shall demarcate all the existing worshipping places, villages and urban settlements, types and
kinds of forests, agricultural arens, fertile lands, green area, such as, parks and like places, horticultral areas, orchards,
lukes and other water bodies and also with supporting maps. The Plan shall be supported by Maps giving details of
existing and proposed land use features.

(7) The Zonul Master Plan shall regulate development in Eeo-sensitive Zone and adhere Lo prohibited, regulated activities
listed in table and also ensure and promote eco-frendly development for livelihood security of local communities.

{8) The Zonal Master Plan shall be co-terminus with the Regional Development Plan,

(9) The Zonal Master Plan so approved shall be the reference document for the Monitoring Committee for carrying out
its functions of monitoring in accordance with the provisions of this notification.

3. Measures to be taken by State Government.-The State Government shall take the following measures for giving
effect to the provisions of this notification, namely:-

(1) Land use. — (a) Forests, horticulture arcas, agricultural areas, parks and open spaces carmarked for recreational
purposes in the Eco-sensitive Zone shall not be used or converted into areas for major commercial or major
residential complex or industrial activities;

Provided that the conversion of agricultural and other lands, for the purposc other than that specified at part
(1), within the Eco-sensitive Zone may be permitted on the recommendation of the Monitoring Committee, and
with the prior approval of the competent authority under Regional Town Planning Act and other rules and
regulations of Central/State Government as applicable and vide provisions of this Notification, to meet the
residential needs of the local residents such as:

(i) widening and strengthening of existing roads and construction of new roads;
(ii) construction and renovation of infrastructure and civic amenities;
(iii) small scale industrics not causing pollution;

(iv) cottage industrics including village industries; convenience stores and local amenities supporting eco-
tourism including home stay: and

(v) promoted activitics and given in paragraph 4;

Provided further that no use of tribal land shall be permitted for commercial and industrial development
activitics without the prior approval of the competent authority under Regional Town Planning Act and other rules and
regulations of State Government and without compliance of the provisions of article 244 of the Constitution or the law
for the time being in force, including the Scheduled Tribes and other Traditional Forest Dwellers (Recognition of Forest
Rights) Act, 2006 (2 of 2007):

Provided also that any error appearing in the land records within the Eco-sensitive Zone shall be corrected by
the State Government, after obtaining the views of Monitoring Committee, once in each case and the correction of said
error shall be intimated to the Central Government in the Ministry of Environment, Forest and Climate Change:

Provided also that the above correction of error shall not include change of land use in any case except as
provided under this sub-paragraph.

(b) efforts shall be made to reforest the unused or unproductive agricultural areas with afforestation and habitat

restoration activitics.

(2) Natural water bodies. - The catchment arcas of all natural springs/rivers/channels shall be identified and plans for
their conservation and rejuvenation shall be incorporated in the Zonal Master Plan and the guidelines shall be drawn up
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by the State Government in such i manner as 1o prohibit development activities at or near these areas which are
detrimental (o such areas.

(3)Tourisn/ Eco-tourism.- (n) All new cco-tourism activitics or expansion of existing tourism aclivities within the Eco-
Sensitive Zone shall be as per the Tourisim Master Plan for the Eco-sensitive Zone:

(b) the Eco-Tourism Master Plan shall be prepared by the State Department of Tourism in consultation with State
Departments of Environment and Foresls;

(¢) the Tourism Master Plan shall form a component of the Zonal Master Plan;
(d) The Tourism Master Plan shall be drawn based on the study of carrying capacity of the Eco-sensitive Zone;
(¢) the activitics of ¢co-tourism shall be regulated as under, namely:-

(i) new construction of hotels and resorts shall not be allowed within one kilometre from the boundary of the protected area
or upto the extent of the Eco-sensilive Zone whichever is nearer:

Provided that beyond the distance of one kilometre from the boundary of the protected arca 1ill the extent of the
Eco-sensitive Zone, the establishment of new hotels and resorts shall be allowed only in pre-defined and designated
arcas for cco-tourism facilities as per Tourism Master Plan:

(ii) all mew tourism activities or expansion of cxisting tourism activities within the Eco-Sensitive Zone shall be in
accordance with the guidelines 1ssued by the Central Government in the Ministry of Environment, Forest and Climate
Change and the cco-tourism guidelines issued by National Tiger Conscrvation Authority (as amended from time to
time) with emphasis on cco-tourism, cco-education and eco-development;

(iii) until the Zonal Master Plan is approved. development for tourism and expansion of existing tourism activities shall be
permitted by the concerned regulatory authorities based on the actual site specific scrutiny and recommendation of the
Monitoring Committee and no new hotel, resort or commercial establishment construction shall be permitied within
Eco-sensitive Zone ared. '

(4) Natural Heritage.-All sites of valuable natural heritage in the Eco-sensitive Zone, such as the gene pool reserve
areas, rock formations, waterfalls, springs, gorges. groves, Caves, points, walks, rides, cliffs, elc. shall be identified and a
heritage conservation plan shall be drawn up for their preservation and conservation as a part of the Zonal Master Plan.

(5) Man-made heritage sites.-Buildings, structures, artefacts, arcas and precingts of historical, architectural, agsthetic
and cultural significance shall be identified in the Eco-semsitive Zonc and heritage conservation plan for their
conservation shall be prepared as part Zonal Master Plan.

(6) Noise pollution. - The Environment Department of the State Government or Tamil Nadu State Pollution Control
Board shall implement the regulations for control of noise pollution in the Eco-sensitive Zone in accerdance with the
provisions stipulated of The Noise Pollution (Regulation and Control) Rules, 2000 under the Environment (Protection)
Act, 1986 and amendments thereto.

(7) Air pollution.-Prevention and control of air pollution in the Eco-sensitive Zone shall be complied with in accordance
with the provisions of the Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981) and rules made there under
and amendments thereto.

(8) Discharge of effluents. - Discharge of treated effluent in Eco-sensitive Zone shall be in accordance with the
provisions of the General Standards for Discharge of Environmental Pollutants covered under the Environmental

(Protection) Act. 1986 and rules made there under or standards stipulated by State Government whichever is more
stringent,

(9) Solid wastes. - Disposal and Management of solid wastes shall be as under:

(a) the solid waste disposal and management in Eco-sensitive Zone shall be carried out in accordance with the Solid
Waste Management Rules, 2016 and published by the Government of India in the Ministry of Environment, Forests and
Climate Change vide notification number S.0. 1357 (E), dated 8th April, 2016 as amended from time to time: the
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inorganic materal may be disposed in an environmental acceptable manner at site identified outside the Bco-sensitive
Zone; - o

(b) c::f.c and ?:nwmnmr:nln]ly Sound Management (ESM) of Solid wastes in conformity with the existing rules and
regulations using identified technologies may be allowed within Eco Sensitive Zone

(10) Bio-medlcal waste.- Bio-medical waste management shall be as under:

(1) the bio-medical waste disposal in the Eco-sensitive Zone shall be carricd out in accordance with the Bio-Medical
Wflslc Management Rules, 2016 published by the Government of India in the Ministry of Environment, Forest and
Climate Change vide Notification Number GSR 343 (E), dated the 28™ March,2016 as amended from time to time.

(h) s:nff: and I.Em'imnmcnl:llly Sound Management (ESM) of Solid wastes in conformity with the existing rules and
regulations using identified technologics may be allowed within Eco-Sensitive Zone.

(n I’I:Ltzl_ic Waste Management.- The Plastic Waste Management in the Eco-sensitive Zone shall be carricd out as per
the va:smns of the Plastic Waste Management Rules, 2016 published by the Government of India in the Ministry of
Environment, Forest and Climate Change vide notification number G.S.R. 340(E), dated the 18th March, 2016, as
amended from time 1o time.

(12) Construction and Demolition Waste Management. - The Construction and Demolition Waste Management in the
Eco-sensitive Zone shall be carried out as per the provisions of the Construction and Demolition Waste Management
Rules, 2016 published by the Government of India in the Ministry of Environment, Forest and Climate Change vide
notification number G.S.R. 317(E), datcd the 29th March, 2016, as amended from lime to time.

(13) E-waste. - The E- Waste Management in the Eco-sensitive Zone shall be carried out as per the provisions of the E-
Waste Management Rules, 2016 published by the Government of India in the Ministry of Environment, Forest and

Climate Change and as amended from time to time.

(14) Vehicular traffic. - The vehicular movement of traffic shall be regulated in a habitat friendly manner and specific
provisions in this regard shall be incorporated in the Zonal Master Plan and till such time as the Zonal Master plan is
prepared and approved by the Competent Authority in the State Government, the Monitoring Committee shall monitor

compliance of vehicular movement under the relevant Acts and the rules and regulations made there under.

(15) Vehicular Pollution. - Prevention and control of Vehicular Pollution shall be complied with in accordance with

applicable laws. Efforts to be made for usc of cleaner fuel for example CNG, LPG, cte.

(16) Industrial Units.-(i) On or after the publication of this notification in the Official Gazette, no new polluting

industries shall be allowed to be sct up within the Eco-sensitive Zone.

allowed within ESZ as per classification of Industries in the Guidelines issued

(ii) Only non-polluting industries shall be
2016, unless so specified in this notification. In addition, non-polluting

by Central Pollution Control Board in February
cottage industries shall be promoted.

(17) Protection of Hill Slopes.- The protection of hill slopes shall be as under:

(a) the Zonal Master Plan shall indicate areas on hill slopes where no construction shall be permitted.

(b) no construction on existing steep hill slopes or slopes with a high degree of erosion shall be permitted.

4. List of activities prohibited or to be regulated within the Eco-sensitive Zone.-All activities in the Eco sensitive
Zone shall be governed by the provisions of the Environment (Protection) Act, 1986 (29 of 1986) ard the rules made
there under including the Coastal Regulation Zone (CRZ), 2011 and the Environmental Impact Assessment (EI.M
Notification, 2006 and other applicable laws including the Forest (Conservation) Act, 1980 (69 of 1980), the Indian
Forest Act, 1927 (16 of 1927) the Wildlife(Protection) Act 1972 (53 of 1972) and amendments made thercto and be

regulated in the manner specificd in the Table below, namely:-
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TABLE

[ S1.No.

Activity

Description

|

n

(2)

3) l

A. Prohibited Aclivities

|

Commercial mining, stone quarrying and
crushing units.

(@) All new and existing mining(minor and major minerals) stone

quarrying and crushing units arc prohibited with immediate

effect excepl for meeting the domestic necds of bona fide local

residents including digging of carth for construction or repair of
houses and for manufacture of country tiles or bricks for housing
and for other activitics.

(b) The mining operations shall be carried out in accordance with
the order of the Hon'ble Supreme Court dated 4" August. 2006
in the matter of T N. GodavarmanThirumalpadvz. Uol in W.I.
(C) No. 202 of 1995 and dated 21 April. 2014 in the matter of
Goa Foundation 7. UOI in W.I. (C) No. 435 of 2012

Sctting of industries causing pollution
(Water, Air, Soil, Noise, ctc).

No new industries and expansion of existing polluting industries
in the Eco-sensilive zone shall be permitied.

Only non-polluting industries shall be allowed within ESZ as per
classification of Industrics in the guidelines issued by Central
Pallution Control Board in February 2016, unless 5o specified in
this notification. In addition, non-polluting cottage industries
shall be promoted.

Establishment of major hydroclectric
project.

Prohibited (except as otherwise provided) as per applicable laws.

Use or production or processing of any
hazardous substances.

Prohibited (except as otherwisc provided) as per applicable laws.

Discharge of untreated effluents in
natural water bodies or land area.

Prohibited (cxcept as otherwise provided) as per applicable faws.

Setting of ncw saw mills.

No new or expansion of cxisting saw mills shall be permitted
within the Eco-sensitive Zonc.

Setting up of brick kilns.

Prohibited (except as otherwise provided) as per applicable laws. \

B. Re

gulated Activities |

Commercial establishment of hotels and
resorts.

No new commercial hotels and resorts shall be permitted within
one kilometre of the boundary of the Protected Area or up to the
extent of Eco-sensitive zone, whichever is nearer, except lor
small temporary structures for Eco-tourism activities.

Provided that, beyond one kilometre from the boundary of the
protected Arca or up lo the extent of Eco-sensitive zone
whichever is nearer, all new tourist activities or expansion of
existing activities shall be in conformity with the Tourism Master
Plan and guidelines as applicable.

Construction activitics.

(1) No new commercial construction of any kind shall be
permitted within one  Kilometre from the boundary of the
Protected Area or upto cxtent of the Eco-sensitive Zone
whichever is nearer:
(b) Provided that, local people shall be permitted to undertake
construction in their land for their use including the activities
listed in sub paragraph (1) of paragraph 6 as per building byelaws
to meet the residential needs of the local residents such as:
(i) Widening and strengthening of existing roads and
construction of new road.
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(n) Construction and renovation of infrastructure mul]
civic amenities;
(i) Small scale industries not causing pollution termed
as per Classification done by Central Pollution Control
Board of February 2016,
(iv) Comage indusiries including willage  industnes:
convenience stores and local amenities supporting eco-
tourism including home stays; and
(v) Promoted activities histed in this Notilication.
() Provided that the construction activity related to small scale
industries not causing pollution shall be regulated and kept at the
mimmum, with the prior penmission from the competent
authonty as per apphicable rules and regulations if any.
(d) Beyond one kilometre it shall be regulated as per the Zonal
Master Plan

10. Small scale nen polluting industnes, Non polluting industries as per classification of industries issued
by the central Pollution Control Board in February 2016 and non-
hazardous, small «cale and  service industry, agnculture,
flonculere, hormiculture or agro-based industry  producing
products from indigenous materials from the Eco-sensitive Zone
shall be permutted by the competent authonty

11 Felling of Trees. {a) There shall be no felhng of troes on the forest or Government
or revenus or pnvate lands without pnor permission of the
competent authonty in the State Government.

(b) The felling of trees shall be regulated in accordance with the
| provisions of the concemed Central or State Act and the rules
| made there under

| Collection of Ferest prodvce or Non- | Regulated under applicable laws.

Timber Forest Produce (NTFP)
13. Establishment of large scale commercial | Regulated under applicable laws.

live stock and poulery farms by fimns,

COTPOTLS, COMPpanics. i

14. Erection of electrical and commumcation | Regulated under applicable laws, Underground cabling may be
towers and laying of cables and other | promoted.

infrastructurss
15 Infrastructure C1vic amemtics Shall be done with mitigation measures. as per applicable laws,
rules and regulation and available guidelines.
16. Widening and strengtheming of custing Shall be done with mitigation measures, as per applicable laws,
roads and construction of new roads, rules and regulation and available guidelines.
17. Undertaking other actvities related to | Regulated under applicable law,

tourism like over flying the ESZ area by
hot atr halloon, helicopter, drones,
Microlites, elc.

18. Protection of hill slopes and nver banks. | Regulated under applicable laws.

19. Movement of vehicular traffic at night. Regulated for commercial purpose under applicable laws.

20. Ongoing agriculture and  horticulture Permitted under applicable laws for use of locals.
practices by local communities along
with dairies, dairy farming, aguaculture

and fisheres.

21. Discharge of treated waste | The discharge of treated waste water/cffluents shall be avoided o
water/effluents in natural water bodies or | enter into the water bodies. Efforts to be made for recyele and
land area. reuse of treated waste water. Otherwise the discharge of treated

waste water/effluent shall be regulated as per applicable laws. J
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22, Commercial extraction of surface and | Regulated under applicable law.
cround water.

23 Open Well, Bore Well ete. for agriculture | Regulated and the activity should be strictly monitored by the
or other usage. appropnale authority.

24. Solid Waste Management. Regulated under applicable laws.

25. Introcduction of Exotic species. Regulated under applicable laws.

26. Eco-tourism. Regulated under applicable laws.

27. Use of polythene bags. Regulated under applicable laws.

28, Commercial sign boards and hoardings. Regulated under applicable laws,

C. Promoted Activities

29, Rain water harvesting. Shall be actively promoted.

30. Organic farming, Shall be actively promoled.

3l. Adoption of green technology for all | Shall be actively promoted.
activities.

32, Cottage  industies including village | Shall be actively promoted.
artisans, etc.

33. Use of rencwable energy and fuels. Bio gas, solar light etc to be actively promoted.

34. Agro-Forestry. Shall be actively promoted.

35. Use of cca-friendly transport. Shall be actively promoted.

36. Skil! Development. Shall be actively promoted.

37. Restoration of Degraded | Shall be actively promoted.
Land/Forests/Habitats.

38. Environmental awareness. Shall be actively promoted.

39. Plantation of Horticulture and Herbals. Shall be actively promoted.

5. Monitoring Committee.-The Central Government hereby constitutes a Monitoring Committee, for effective
monitoring of the provisions of this notification under sub-section (3) of section 3 of the Environment (Protection) Act.

1986 (29 of 1986), comprising of the following namely:-

1. The District Collector, Virdhunagar | Chairman

2. Revenue Divisional Officer, Sivakasi Member

3. District Revenue officer, Virdhunagar Member

4. A representative of Non-government Organisation working in the field of Member

wildlife conservation to be nominated by State Government

5. An expert in Biodiversity nominated by the State Government Member

6. An expert in Ecology and Environment to be nominated by the State Government | Member

7. A representative from State Public Works Department Member

8. Wildlife Warden, Srivilliputhur Member Secretary

6. Terms of Reference. = (1) The Monitoring Committee shall monitor the compliance of the provisions of this notification.

(2)The tenure of the Monitoring committee shall be for three years or (il the re-constitution of the new Committee by
the State Government and subsequently the Monitoring Committee would be constituted by the State Government.

(3)The activities that arc covered in the Schedule to the notification of the Government of India in the erstwhile
Ministry of Environment and Forests number S.0. 1533 (E), dated the 14" September, 2006, and are falling in the Eco-
sensitive Zone, except for the prohibited activities as specified in the Table under paragraph + thereof, shall be
scrutinized by the Monitoring Committee based on the actunl site-specific conditions and referred to the Central
Government in the Ministry of Environment, Forest and Climate Change for prior environmental clearances under the

provisions of the said notification.

(4)The activities that are not covered in the Schedule to the notification of the Government of India in the erstwhile
Ministry of Environment, Forest and Climate Change number S.0. 1533 (E), dated the 14" September, 2006 and are
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falling in the Eco-sensitive Zone, except for the prohibited activities as specificd in the Table under paragraph 4 thereof,
b il Ll *

shall be serutimized by the Monitoring Committee based on the actual site-specific conditions and referred 1o the
concerned regulatory nuthorities.

(5)The Member Seeretary of the Monitoring Committee or the concerned Deputy Commissioner(s) shall be compeltent

to file complunts under section 19 of the Fovironment (Protection) Act, 1986

. T against any person who contravenes the
provisions of this notfication,

(6)The Monttoring Commitlee may invite representatives or experts from concerned Departments, representatives from

industry associntions or concerned stakeholders to ssist in its deliberations depending on the requirements on issue to
issue busis.

(7The Monitoring Committee shall submit the annual action taken report of its activities as on the 31" March of every
rrar , - th ” , . . . .
year by the 30™ June of that year to the Chicf Wildlife Warden in the State as per proforma given in Annexure V.,

(8)The Central Government in the Ministry of Environment, Forest and Climate Change may give such directions, as it
deems fit, to the Monitoring Committee for effective discharge of its functions,

7.The Central Government and State Government may specily additional measures, if any, for giving effect to provisions
of this notification,

8. The pravisions of this notification are subject to the orders, if any passed or to be passed by the Hon'ble Supreme
Court of India or the High Court or National Green Tribunal.

(F. No. 25/10/2018-ESZ)

Dr. SATISH C. GARKOTI, Scientist ‘G’

ANNEXURE- 1
BOUNDARY DESCRIPTION OF ECO-SENSITIVE ZONE OF THE PROTECTED AREA

North The Eco sensitive zone boundary for Srivilliputhur Grizzled Squirrel Wildlife Sancteary in the
northern side starts from Malapuram - Mayiladumparai Road in Mallapuram side of Madurai
District, then it moves eastern dircction and reaches Karunkuliodai — Valukkuparaiodai joint: then 1t
moves southern und south eastern direction and reaches Manaluthuedai joint; then move in easten
direction and touches west end of the Ethnamalai Revenue karadu: then move along the boundary
of the Ethnamalai reaches north end of the Ethnamalai then move towards southern direction and
reaches north east end of the Anaikkaraipatti tank: then move along the castern boundary of the

same and move further reaches north west corner of Kumbamalai then move along the north
boundary of same hillock then move towards castern direction reaches north west comer of the
Saptur tank then move along the boundary of the Saptur tank and reaches south cast end of the tank
then it move towards north east direction and reaches south end of the Sempatti tank then it move
along boundary of the same and reaches north end of same 1ank  and move along the boudndary
from the same tank of the east side and reaches SapturPeraiyur road at Kanavai.

North East Further then move towards south and reaches north end of Chinnapulampatti tank them move along
castern boundary of the tank and touches the saptur — Peraiyur road again road and then move in
south dircction and reaches Manmalai near Peraiyur; further move in south west direction and
reaches east end of the Gowrimalai then move further in same direction crosses inter district

boundary and reaches north end of the Tlunduikulam tank.

Enst Then further move in south dircction along east boundary of the same tank and reaches south west
corner of the same tank. Then the move towards west direction and reaches east end of the revenue
karadu ncar Krishnapuram then move along the south west side of the revenue karadu and then
further move in the west direction and reaches south west end of the same revouckaradu then move
west direction and reaches the north end of the Nedunkuttam then move along western boundary of
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the same and reaches south end of the kultam; then move in eastern direction and reaches north end
of Kunavandn tank then move towards south direction along the boundary of the same tank further
amove along the same tank in cast reaches south west corner of the same tank then move towards
south dirction reaches the north east end of Thamaraikulam tank. Then move casten dircction
reaches north west end of the Scevaneri tank; Move along the north and eastern boundary reaches
south cast end of the same tank. Tt run in castern dircction and reaches south end of the
Viragasamithram tank. Then move along western boundary of the tank and reaches north end of the
tank then further mave along the eastern boundary reaches the southeast end of the same tank and
then move in eastern direction reaches north west end of the Arhcapuram tank then move north cast
direction and reaches as north west corner of the Ayyarkulam tank then run along north cast
boundary of the tank then reaches south end of the tank; then move lowards east direction reaches
south end of the Archanapuram tank. Then move towards southern dircction reaches Pudupatti —
Khnsapuram road and run along the southern boundary of the Udaipatti restdential arca then move
along the Pudupatti ~Shesapuram road and reaches as Sheapuram then move along southern
boundary of Shesapuram residential arca then move towards north direction and reaches
Krishnankoil ~-Watrap road and move along the same road till it touches sanctuary boudanry along
the road then move in south east direction and north cast end of the sirumlai then move along the
castern boundary of the sirumalai reaches south end of the same hillock: Then it touches Krishnkoil

— Srivilliputur Road joint.

South East

Then and move along the same road till it reaches Pillaiyaratham road and then move west
direction along the Pillaiyamatham road and reaches the north end of the Pillaiyarntham residential
area then reaches the south east end of the Vellamadathu tank then move along the castern boundary
of the same tank and reaches north east corner of Thiruvannamalai revenue karadu then move
towards the south direction along the cast boundary of the same  karadu and further move in south
direction along the cast boundary of Thiruvannamalai tank reaches south end of the same tank: then
move in west direction and reaches north cast end of the hillock located and east side of the
Kolaikaranparai then move along castern boundary of the same hillock reaches south cast end of
the samec; then move towards southern direction and  reaches north east end
Kuttathattirenvenukardu move along the castern boundary of the same karadu and reaches north
east end of the Maravankulam tank then move along the cast and south cast boundary then reaches
north cast end of Valaikulam RF then move along castern boundary of the RF further move
southwards rcaches the north cast end Sappaniparambu RF then move along eastern boundary
Sapaaniparabu RF and reaches south east end the same RF then further south direction and reaches
north east corner of tank near ChinnaPulpathyparambu then move along the eastern boundary of
the tank and adjacent tank and reaches the south end of the adjacent tank. Then move towards
south west direction and reaches the northem end of Privadiyar tank then move along eastern
boundary of the this tank and silambaneri tank and reaches the southeast end of the same tank; then

move in south direction and reaches north west end of Devadanam tank.

Then move along north east boundary same tank and crosses DevadamSasthakoil road then move

South
along the castern boundary of the tank further run along south and south west boundary of the same
tank then touches Devaiar river which is also inter district boundary then further move east
direction along the same river it lill it reaches south east end of the sanctuary.

South West Nil

West Nil

North West Nil
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ANNEXURE- TTA
GOOGLE MAP OF ECO-SENSITIVE ZONE OF SRIVILLIPUTHUR GRIZZLED
SQUIRREL WILDLIFE SANCTUARY

ANNEXURE- 1B
GOOQOGLE MAP OF ECO-SENSITIVE ZONE OF SRIVILLIPUTHUR GRIZZLED SQUIRREL
WILDLIFE SANCTUARY
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ANNEXURE-TIC
MAP OF ECO-SENSITIVE ZONE OF SRIVILLIPUTHUR GRIZZLED SQUIRREL WILDLIFE
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ANNEXURE-1ID
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ANNEXURE- I1E

MAP OF ECO-SENSITIVE ZONE OF ~=2107
SANCTUARY ALONG WITH LATITU D E o0
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LONGITUDE OF PROMINENT LOCATIONS

INLUTREY

L AN RN

AGLARRAY we

0

T

.
ALY
ISR TR
AN AL et A

ANNEXURE-IN

TABLE A: Latitude-Longitude of Prominent Locations of Srivilliputhur Grizzled Squirrel Vildlife Sanctuary,

Tamil Nadu
Location/ Distance
Identification of gy
S.No prominent Point ?J:‘;;::zzn'ir Latitude(N) Longitude(E) p::::: e Bearings
points point

I Mallapuram Road North 09" 49" 42187 77° 38 18.37"

Entrance
2 Valaithoppu North 09746 47.39” 770 39" 45.25" | 598 153.69 SE

(Munneeswaranpuli ) o
3 Keni Entrance North 09746 58.14" 1740721407 1 1.86 142.42SE
4 TaluimalayanKoil North cast 09" 417 17.16" 7742710377 [9.17 159.65 SE
5 Thaniparai Entrance North east 09" 42 3.207 77" 38 3.84" 7.67 28123 W
6 KilavanKoil Easl 09" 38" 42.29" 77 32 44237 11.39 23738 W
7 KaruppasumyKoil Easl 097 36" 19.30" 77732 16487 | 444 190.87 S
8 Kalmandapam Easl 09" 37° 13.20" 77 36' 1.62" 7.09 73.19 NE
9 Muniyandikoil Eusl 09" 35" 10.79" 77410467 [ 988 114.67 SE
10 Rengarkoil waterhole South eisl 09" 34" 2.03" 77" 38" 3831 411 239,31 SW
I Alagarkoil Entrance South cast 09”33 17427 77" 33" LT 10,08 26176 W
12| Kallar river South cust 09° 30" 58.46" 777307 12,607 | 742 235,30 SW
13 Ayyanarkoil Entrance South cusl 09" 30" 30.85" 770277 21.647 5.20 26105 W
14 | Thottichiammankoil South cust 09" 27" 35.94" 77729 4254 | 6,45 139.49 SE
15 | Piravadiyar river South cast 09" 27" 1.98" 77 26'41.75" | 5.56 256.88 SW
16| Sasthakoivil Roud South 09" 24" 45.90” 723 570" | 648 | 2307SW
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[PART TI—SEC. 3]

Entrance I l
17 Devivar South 097 23" 10.67" 77 23 15.29" 24 | 21001sW |
18 Interstate Boundary West 097 25" 9.08" 77 20" 24837 5.65 296,73 NW
Above Deviar estate
19 Kottamalai Peak West 09" 31" 14.057 772471249 12.90 3256 N |
20 Kambathumottai West 09" 32" 25.76" T7° 27 23.36" 6.07 68.02 NE |
21 Thoppimalai West 09" 36" 50.29” 7729 16.62" 8.61 2301 N l
22 | Panchanthangi West 09742 53.87° 773317047 130 325TN |
33 | Sirangikal North west | 09' 50° 2.98" 77 37 3608 | 15.04 3038 N |
TABLE B: Latitude-Longitude of Prominent Locations of Eco-Sensitive Zone
S.No | Identification of prominent Location/ Latitude(N) Longitude(E) | Distance Bearings
Point Direction of from
prominent previous
points point
1 MallapuramMayiludumarai North 09° 49" 40.67" | 77" 38  29.10"
road
2 Karunkuliodai Valukuparaiodai | North 09°49°25.75" | 77° 38’ 54.69" 0.90 120.54 SE
1010t
3 Eathanamalai North end North 09° 48" 15.27" | 777427 27.25 6.8 108.54 SE__|
4 Athipattikanmai north end North 09° 47" 3.00" 77° 46 28.07" 7.74 106.31 SE
5 Saptur —Perivur Road Kanavai | North east 09° 46" 22.10" | 77°47° 11.94” 1.81 133.0 SE
6 Manmalai Near Perivur North east 09° 447 27.74" | 77047 21487 oo 175.68 §
7 Gowarimalai West end North cast 097 44" 2.64" 77 46" 47.727 1.29 23428 SW
8 Ilanthaikulam tank north end | North cast 09°40' 27.02" | 77°42' 51.65” 9.68 227.67 SW
9 Nedunkutttum South west end | North east 09° 39" 56.81" | 77° 36" 5.28" 12.42 266.08 W
10 Viragasamuthiram tank east North cast 09° 37" 33.11" | 777 36" 43.447 4.62 164.71 SE
end
11 Knshanankoil Junction North east 09° 33" 54.75" | 777 41" 20.42" 10.61 128.30 SE
12 Thiruvanamalai South end East 09° 32' 27.27" | 77°37° 5.33" 8.18 251.33 SW
13 Valaikulam north cnd South 09°31' 21.85" | 77° 34 1.42" 5.81 250.37 SW
14 Sundarajapuram tank south South 09° 26' 26.07" | 77° 29" 36.70" 12.29 220.57 SW
end
15 | Piravadiyar tank south west | South 09° 24 45.88" | 77° 27 32.42° 472 | 232.27SW
end
16 Devadanam tank south end South 09° 22" 52.90" | 77° 26" 37.86" 375 203.69 SW
17 Deviar RF ( joint ) Boundary | South 09723 41.42" | 77°23" 12.81" 6.39 283.73 NW
ANNEXURE-IV

LIST OF VILLAGE AREA COMING UNDER ECO-SENSITIVE ZONE OF SRIVILLIPUTHUR GRIZZLED
SQUIRREL WILDLIFE SANCTUARY ALONG WITH GEO-COORDINATES

S.No Village name Teshil / Taluka District raliteda(y) Longitude (E)
1 | Mallapuram Periyur Maduri 098254 77 6424
2 | Ayyampatti Periyur Maduri 09 80 37 776325
3 | Thullukuttinakiynur Periyur Madurai 09 78 65 77 66 25
4 | Viualpatti Periyur Madurai 0977 34 776795
5 | Vandari Periyur Madurai 097647 77 69 85
6 | Nagaiyapuram Peraiyur Madurai 09.76 63 77.73 20
7 | Saptur Peraiyur Madurai 09.76 82 77.73 81
8 | Paraipatti Peraiyur Madurai 09.7090 717712
9 | S.Keelapatti Peraiyur Madurai 09.69 92 77.76 12

10 | Santhaiyur Peraiyur Madurai 09.70 20 71.7519
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11 | Avartharmam Srivillputtur Virudhunagar 09,67 49 l 77.73 26 1
12 El:mll_:::ikulnm Srivillputtur Virudhunagar (09.66 21 | TT,T;) :,f',r 1!
13 | Koltaiyur Srivillputtur Virudhunagar 09.64 96 l 77.70 23 j
14 | Thambipatti Srivillputtur Virudhunagar 09.65 85 | 77.66 80 j
|5 | Muharajupuram Srivillputtur Virudhunagar 09.65 66 l 77.66 37 l
16 | S.Kadikulam Srivillputtur Virudhunagar (9.64 70 l 77.58 64 _‘
|17 | Khansapuram Srivillputtur Virudhunagar (9.62 81 | 77.60 38 |
18 | Watrap Srivillputiur Virudhunagar (9.63 52 l 77.64 15 l
19 | W.Pudupatni Srivillputtur Virudhunagar 19.61 50 l 77.63 82 l
20 | Sundarapandiam Srivillputtur Virudhunagar (9.61 20 77.67 55
21 | Poovani Srvillputtur Virudhunagar 09.53 96 77.6747
22 | Pillaiyamatham Srivillputtur Virudhunagar 09.54 96 77.65 60
23 | Theiventhiri Srivillputtur Virudhunagar 09.54 18 | 77.5599 ]
24 | Mamsapuram Snivillputtur Virudhunagar 09 52 56 775616 l
25 | Valaikulam Srivillputtur Virudhunagar 005172 775213 |
26 | Vaddukuvenganallur Srivillputtur Virudhunagar 09 50 14 774765 |
27 | Therukkuvenganallur | Srivillputtur Virudhunagar 09 5040 774664 l
28 | Thiruchulur Srivillputtur Virudhunagar 09 4890 774709 |
29 | Sammanthapuram Srivillputtur Virudhunagar 0948 44 774882
30 | Solaiseri Srivillputtur Virudhunagar 09 44 84 [ 774936
31 [ Sundararajauram Srivillputtur Virudhunagar 094333 774730
32 | ScithurMettupalty Srivillputtor Virudhunagar 094171 774407 _]
33 | Muthusamyiapuram Srivillputtur Virudhunagar 094103 774378
34 | North Devadanam Srivillputtur Virudhunagar 093042 774359
35 | South Devadanam Srivillputtur Virudhunagar 09 3967 774341
36 | Kovilur Srivillputtur Virudhunagar 093915 774336

Eco-sensitive ZoneMonitoring Committee - Performa of Action Taken Report.—

A owop

.

>

o

Number and date of Meelings

Annexure -V

Minutes of the meetings: Mention main noteworthy points. Attach Minutes of the meeling as separate Annexure.

Status of preparation of Zonal Master Plan including Tourism Master Plan

Summary of cases dealt for rectification

Details may be attached as Annexure.

Summary of cases scrutinised for acti
2006. Details may be attached as separate Annexure.

Summary of cases scrutinised for activitics not

2006.

of error apparent on face of land record (Eco-sensitive Zone wise).

vitics covered under the Environment Impact Assessment Notification,

Details may be attached as scparate Annexure.

covered under the Environment Impact Assessment Notification,

Summary of complaints lodged under section 19 of the Environment (Protection) Act, 1986.

Any other matter of importance.
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District 11 VIRUDHUNAGAR

Nlotk ! RAJAPALAYAM

Pawaoload a5 XIS

Physical Progroxs Alf Schemes

District Name 12 VIRUDHUNAGAR

Scheme Group Name :! Roads Scheme Name : TNRRIS-Stream-I-Upgradation

Dlock Mame :: RAJAPALAYAM

27'™ Octoter, 7020

Directorate of Rural Development & Panchayat Ra)

.r. .1
| . .m

Report Number -B: 529

Flnancial Year !: 2017-2018

All Works
Yilinge/Town
sl. Block Hu_ﬂ.n__..u-.._q_.na Habltation  Work  Work No.ol  Wark  Work Work :En”..:. AS s ‘Apency Agancy .;H.n.“_.,; Current
M Name Corporstion Name 10 Type Works Group Type Hame As Dale Value Value Group Name Sofar : Stage
Namae
1 RAJAPALAYAM Mednakstupyrem Meenathipuram BA55003 WMM + 1 Roads WHM +  Rajepalayarm CG6/1123/2018 29500300 2990000 DRDA DRDA, 2584135 Completed
BT BT Ayyarar kel 22-03-2018 VIRUDHUNAGAR
road to
Ammanthadu
road km
1 0/0-1/5

-

ASSISTANT ERGINEER (RD)
PANCHAYAT UNION
RAJAPALAYAM.
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Name of District

Name of Block

Name of Work
Road Code

LrSAN

Name of Schieme

Estimate Cost

: Ayyanarkovil re

. VIRUDHUNAGAR

. RAJAPALAYAM

Imercy
1/5 to 4/7 (R232)

R 232
320k

: NABARD 2019-20

lo1.b2~
120-00 Lakhs

.emants to the road fr
ad to Ammanthoppu rcad KM

-2l

om Raigpalayem -

L
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ABSTRACT

Improvements to the road from

Rajapalayam - Ayyanarkovil road to

Name of Werk: Ammanthoppu road KM 1/5 to 4/7
(R232)
:t Description of Work Qty Rate | Per Amount
Earth work excavation and depositing on bank within initial
lead of 10m & initial lift of 2m in hard stiff clay, stiff black
cotton, hard red earth, shales, murram, gravel, stoney earth
and earth mixed with small size boulders SS .20.A (35 per
calculation sheet)
1 Km 1/5 - 2/0 1383.75 | 77.90 |Cum 107794.00
Km 2/0 - 3/0 2767.50 | 77.90 | Cum 215588.C0
Km 3/0 - 4/0 2767.50 | 77.90 |[Cum 215588.00
Km 4/0 - 4/7 1937.25 | 77.90 | Cum 150912.00
Providing laying and compacting red gravel in accordange
with requirements of the specification materials shall be in
one or more layers as necessary incuding watering,
consolidating by the power roller rolling and 2li [abour
charges for soiling including hire charges for consolidation
2 Km 1/5 - 2/0 178.96 | 483.16 |Cum 86466.00
Km 2/0 - 3/0 351.40 | 483.16 | Cum 169782.00
Km 3/0 - 4/0 358.42 | 491.88 |Cum 176300.00
Km 4/0 - 4/7 248.12 | 500.61 | Cum 124211.00
Construction of Granular Sub base by providing well graded
material (25 mm to 4.75 mm IRC HBG metal @ 65 %,4.75 to
2.36mm IRC HBG metal @20%8&2.36 mm below IRC HBG
metal @®15%)& (the material passing 425 micrens sieve shall
haue linnid limit and alacHobr -
3 Km 1/5 - 2/0 301.99 [1310.13| Cum 395646.00
Km 2/0 - 3/0 ] 592.97 |1310.13| Cum 276368.00
Km 3/0 - 4/0 604.83 [1319.15| Cum 797861.00
418B.6 .
Kma/o-4/7 9 [1328.18] Cum | 556006.00
Providing and laying spreading and compacting graded stone
aggregate to Wet Mix Macadam(WMM) specification
induding premixing the material with water at OMC in
machanical mix plant carriage of mlxed material by tipper to
site laying in uniform layers 2
4 Km 1/5 - 2/0 279.62 |1546.24| Cum | 432360.00
Km 2/0 - 3/0 549.06 |1546.24| cum | 848979.00
Km 3/0 - 4/0 560.02 |1546.24; Cum | 865925.00
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Rate \ Per \ Amounkt \

il‘;. Description of Work Qty
Km 4/0 - 4/7 387.67 1546.24\ Cum\ 599431.00 J
Applying PRIMECOAT over WMB/ WHMHM surface at 7.00Kg nf\
$5-1 Bitumen Emulsion / 10 sq.m including labour for
. [5PTaYIng, hire charges for bitumen sprayer etc. Comp.
2
Km 1/5 - 4/7 11842.49
Applying TACK COAT over Primed WBM surface at 2.5Kg ©
RS-1 Bitumen Emulsion / 10 s3d.m including labour for
& [spraying, hire charges for bitumen sprayer etc. Comp.
Km 1/5-4/7 11842.49
Providing and layiing pre-mix carpet 20mm th
0.18cum of 13.2 IRC machine crushed meta
11.2mm IRC machine crushed metal with :
7 |Bitumen with 1.168 Kg of Plastic waste for pre-mixing 10
sqm of pre-mix carpet and laying Seal
Km 1/5-4/7 11842.49
3 Provision for Hectametre stone of
size 0.15mx0.15mx0.45m
9 Provision for Kilometre stone of
size 0.45mx0.15mx0.90m
10 Provision for caution board
11 Proviosn for sign board
12 Proviosn for Name Board 1 \
= L 64 5-00\
13 |providing Labour Welfarefund 1% \ 9640
. - 115686%.00
14 |Provision For GST 12% \
S E o ' : \ 1000.00
15 | providing photograhic charges_
Contincendes and other| \ 1152.00
16 | nforeseen items \
TOTAL +aSTHEC-00
, log 96000
-'_'-_'_____,__...—-

i il

P
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DETAILED ESTIMATE

Name of Work :

Improvements t
Ayyanarkovil roa

o the road from Rajapalayam -
d to Ammanthoppu road KM

1/5 to 4/7 (R232)

si. Description of work

Heasurements

No.

B | porH Qty \

No.

L
Providing laylng and compacting red gravel In acc
specification materials shall be in one or more layers a
consolldating by the power roller rolling and all labour €
charges for consolidation etc. complete.

prdance

with requirements of the
s necessary including watering,
harges for solling Including hire

Side Berms

Km 1/5 - 2/0 1 x| 2 | s0o.00 1.20 0.150 | 180.00
. 150 -1.04
D/F 1.50m culvert at Ch1809:n 11x] 2| 2.90 1.20 0 |
Km 1/5 - 2/0| 178.96
Km 2/0 - 3/0 1 | x| 2 | 1000.00 1.20 0.150 | 360.00
gﬁié&iﬁ’"&'ﬁ;ﬁ;‘mm 20|x| 3| 290 1.20 0.150 -3.13
gﬁ;;ﬁgg}ngf;;;d ot 2 |x|2| 440 1.20 0.150 -3.17
[
-2.30
D/F 5.00m culvert at Ch2980m 1|xt2]| 640 1.20 0.150 B
iy« Km 2/0 - 3/0 351-40‘\
Km 3/0 - 4/0 L [x| 2 |1000.00f 120 0.150 \ 360.00
' 1.20 0.150 -1.58
D/F 3.00m culvert at Ch3680m 1 :c_ 2| 4.40 |
3y i Km3/0- diﬂ\ 358.42
252.00
1 |x] 2 | 700.00 1.20 0.150
Km 4/0 - 4/7
. 0.150 -1.58
D/F 3.00m culvert at cha16s5m |1 x|2| 440 1.20 \‘
| | : 0.150 2.3
p/F 5.00m culvert at Cna36sm |1 i 2| 6.40 1.20
Km 4/0 - 4/7 248.12
________-—-"‘-.
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Measurements — \ Qty J

NS:; Description of work No. |— =
Construction of Granular Sub base by providing well graded materal (25 mm to 4.75 mm
IRC HBG metal @ 65 %,4.75 to 2.36mm IRC HBG metal @20%82.36 rt'wrn below IRC HBG
metal @15%)& (the material passing 425 microns sieve shall have liquid limit and plasticity
Over Riding Surface:-
Km 1/5 - 2/0 1 |x| 1| 500.00 4.05 0.150 303.75
D/F 1.50m culvert at Ch1809m | 1|x| 1| 2.90 4.05 0.150 -1.76
Km 1/5 - 2/0| 301.99
DA St
Km 2/0 - 3/0 Tl s loo0.00] .05 0.150 | 607.50
D/F 1.50m culvert at — 0.150 _6.29
Ch2502m,Ch2522m,2870m 1|x| 3] 290 :
S ~ |D/F 3.00m culvert at R > 0.150 5.35
Ao - |ch2930m,2955m 1{X| 2 4.40 .05
(R A B . | 150 | .38
£ ilafhe SEIE 207 D/F 5.00m culvert at Ch2980m | 1)X| 1 6.40 4.05 . A
ot M IEENER . " km 2/0 -3/0| 592.97
£ Kem 3/0 - 4/0 1 |x| 1 {1000.00 4.05 0.150 607.50
D/F 3.00m culvert 2t Ch3680m | 1|X| 1] 440 4.05 0.150 2.67
Km 3/0 - 4/0| 604.83
Km 4/0 - 4/7 1 {x| 1 { 700.00 4.05 0.150 425.25
- |b/F 3.00m culvert at chatsm | 1(¥|1| 440 4.05 0.150 2.67
D/F 5.00m culvert srchazesm | 1(x| 1| 640 4.05 oas0 | 389 |
T e 2 Km 4/0 - 4/7| 418.69 |
— = : ding graded stone aggregate to Wet Mix
- {provid and laying spreading and compa :
; MamdﬁMMM) spedification induding premixing the material with water at OMC in
Amachanical mix plant carriage of mixed material by tipper to site laying 1n uniform layers 2
0 idi -
fis =2 A e fxf 2| so000) 375 0.150 | 281.25
* lo/F 1.50m culvert at.Ch1809m tlx|1] 290 |  3.75 0.150 1.63
4L, : ' Km 1/5-2/0| 279.62
" lkm 2/0-3/0 1 |x| 1 }1000.00] 375 0.150 | 562.50
“|p/fF 1.50m culvert at ot 1lxl 3] 20 : i
. ; . -4.89
Ch2502m,Ch2522m, 2870m 3:73 0.150
£|O/F .00, SVt Mo i pRIK) 2 A SR, 4 00 -4.95
Y R T e e s ;
|o/F 5.00m culvertat chzo8om [ 1|X| 1] 640 | 375 0.150 | -3.60
: " Km.2/0 - 3/0| 549.06
]

by
AT
Xt

TEAER RNy
SRR
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‘sl S
Descri
g4 ption of work No. Measurements ]
o S L B sorn | }
1 |X| 1|1000.00 3.75 0.150 562.50
D/F 3.
JF 3.00m culvert at Ch3680m | 1 [X} 1| 4.40 3.75 0.150 2.48

Km 3/0-4/0 560.02

Km 4/0 - 4/7
1{x| 1| 700.00 3,75 0.150 392.75
D/F 3.00m culvert at Ch4165m 1 Ixi 1| 440 3.75 0.150 -2.48
0.150 -3.60

D/F 5.00m culvert at Ch4365m | 1 x| 1] 6.40 3.75 |
F_____———--‘

___..._—_—___-—-'-'-—-—.
xm 4/0-4/7 487.67
| -

1776.37

5-1 Bitumen Emulsion / 10

M surface at 7.00Kg of 5

Applylng PRIMECOAT aver WMB/ WM
sq.m Including labour for spraying, hire chargesw
Km 1/5-2/0 1{x| 1| 500.00 3.75 1875.00
D/F 1.50m culvert at Ch1809m bx 1| 2.90 3.75 -10.88
km 1/5-2/0 1864.12
TR . 4-?—---—-—’1-—"""7—-"‘" ey
Km 2/0 - 3/0 HEREIR! 1000.00 3.75 3750.00
p/F 1.50m cutvert at .
. 3.75 -32.63
O 562m,Ch2522m,2870m 1|x|3| 2
D{F 3.00"1 CU‘VEft at 11X 2 4_40 “i.o 3,75 -33.00
_ Ch2030m,2955M 2 . .
5 |p/F 5.00m culvert 2t cnzosom | 1% 1] 6.40 3.75 | 2400
. . | : ~ &m 2/0 - 3/0| 3660.37
. ey ol X 000,00 375 3750.00
|Kkm 3/0°- 40 7757 2 I iTE G : " ‘ '
p/F 3.00mM culvert at Ch3680 VX o e sieP Y]
o i, LR F ORI ~ km 3/0 - 4/0| 3733.50
A 574 | 2625.00
F "398 -16.50
LT Yty .24.00-
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Description of work

Measuraments

L

] B T

D orH

No.

Applying TACK COAT over Primed WBM surface a

t 2.5Kg of RS-1

Bitumen Emulsion / 10

Qty

sq.m Including lab
g labour for spraying, hire charges for bitumen sprayer etc. Comp.
Over Riding Surface:-
Km 1/5 - 2/0 11x| 1 | 500.00 3,75 1875.00
D/F 1.50m culvert at Ch1809m 11X 2.90 3.75 -10.88
Km 1/5 - 2/0| 1864.12
e
Km 2/0 - 3/0 1(X]1 1000.00 3,75 3750.00
D/F 1.50m culvert at
-32.63
Ch2502m,Ch2522m,2870m 1|x|3| 290 3.75 3
D/F 3.00m culvert at )
, Ch2930m,2955m 1[X]2 4.40 3.75 33.00
6
b/F 5.00m culvert at Ch2980m | 11X} 1 6.40 3.75 -24.00 |
Kxm 2/0-3/0 3660.37 |
Km 3/0 - 4/0 1 [x{ 1 |1000.00 3.75 3750.00 !
D/F 3.00m culvert at Ch3680m 11X 1 4.40 3.75 -16.50 :
Km 3/9-4/0 2733.50 |
Km 4/0 - 4/7 1 |x| 1 { 700.00 3.75 2625.00 |
D/F 3.00m culvert at Cch4165m 11X|1 4.40 3.75 -16.50
p/F 5.00m culvert at Ch4365m _:l.J x|1| 640 3.75 -24.00
Km 4/0 - 4/7| 2584.50 |
11842.49

e

using 0.18cum of 13.2 IRC maching

providing
crushed metal 0.09cum of 11.2mm IRC T :
with 1.168 K9 of Plastic waste for pre-mixing 10 sqm of pre-mix carpet and laying Seal
Ovyer Ridin Su 2=
1|X]1 500.00 3.75 1875.00
Km 1/5 - 2/0
D/F 1.50m culvert at Ch1809m —U x{1| 290 3.75 -10.88
p— —.__.—l——'—'_—
Km1/5=- 2/0 1864.12
o = _._-——-—'r—-‘ r
_|Km 2/0 - 3/0 11X]1 1000.00 3.75 3750.00
D/F 1.50m culvert at 1]%] 3 2.90 3.75 .32.63

Ch2502m,Ch2522m,2870M -
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From

Thiru.P.Muhammed Shabab. IFS.,

/,I Nﬂ,‘t'y,‘

Phone & Fax: 04563-260565

Email- grizziedsguirrelwls®emall.com

TAMIL NADU FOREST DEPARTMENT

To,

The District Collector,

Wildlife Warden, Virudhunagar District,
Grizzled Squirrel Wildlife Sanctuary, Virudhunagar.
Srivilliputtur,

L.No. D/3981/2020 Dated, 09.09.2020.
Sir, N

Sub : Forests - Eco Sensitive Zone of Grizzled Squirrel Wildlife Sanctuary,

Srivilliputtur - Violation - Regarding.

Ref : 1) News published in “ The Hindu” Newspaper dated : 07.09.2020.

2) Principal Chief Conservator of Forests (HoFF), Chennai, Endt No.

WL4/31415/2020 dated:07.09.2020.

I wish to state that as per the Government of India notification no: 3580 dated:

01.11.2019, final notification in Eco Sensitive Zone of Grizzled Squirrel Wildlife Sanctuary,

Srivilliputtur has been declared by Ministry of Environment, Forest and Climate Change,

Government of India, New Delhi ( Enclosure -1).

As per Government of india notification no: 3580 dated: 01.11.2019, Final Notification

of Eco Sensitive Zone of Grizzled Squirrel Wildlife Sanctuary, Srivilliputtur (Page no: 26 of

notification) the Central Government has already been constituted monitoring committee for

effective monitoring of the provisions of this notification under sub section (3) of section 3 of

the Environment (Protection) Act, 1986 (29 of 198 6), comprising of the following namely : -

L. | The District Collector, Virdhunagar Chairman ,
2- | Revenue Divisional Officer, Sivakasi Member !
3. | District Revenue officer, Virdhunagar Member —j
4. | A rep_resc-'ntative of Non-govemmem Organisation Member
working in the field of wildlife conservation to be
nominated by State Government
5. | An expert in Biodiversity nominated by the State Member &K
! Government
6. | An expert in Ecology and Environment to be nominated | Member ]
| - by the State Government
7.1 A representative from State Public Works Department Member
8- | wildlife Warden, Srivilliputhur Member T
[i= Secretary
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As per the notification, three type of activities was mentioned (Page 24 1o 26)
1. Prohibited activities 2. Regulated activities and 3, Promoted activities,

As per the petition received from Thiru.M.S, Murugan, S/o. Seeniappan, llandaikulam
(Enclosure -2) stating that, there is a road formation and improvement work in Eco Sensitive
Zone of Grizzled Squirrel Wildlife Sanctuary, Srivilliputtur.

Further a news was published in “The Hindu” Newspaper (dated:07.09.2020)
(Enclosure -3) regarding the road and culvert formation near Vellakal odai in Eco sensitive
zone. In this regards, it has been noticed that Forest boundary stones has been damaged and
soil has been removed fromn the Reserved Forest.

lence I request you to kindly instruct the user agency not to proceed with the works

until permission received from competent authority under Eco sensitive zone guidelines.

Encl:

1. Government of India notification no: 3580
dated: 01.11.2019, final notification in
Eco Sensitive Zone of Grizzled Squirrel
Wildlife Sanctuary, Srivilliputtur ---- Enclosure -1

2. Petition of Thiru.M.S. Murugan, S/o. Seenlappan,
llandaikulam ---- Enclosure -2

3. The Hindu" Newspaper report (dated:07.0 9.2020) ---- Enclosure -3

Yours faithfully
(Sd).P.Muhamined Shabab.
Wildlife Warden

Copy to Project Director, District Rural Development Agency, Virudhunagar District,
Virudhungar.

/tebof

Supe rﬁg}[‘f{gfw
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